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(b) whether it is also a fact that approvals for FDI will continue and will have

to be done through different Ministries, if so, the details thereof; and

(¢) whether RBI is expected to formulate the Standard Operating Procedure for
approval of FDIs through Ministries, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI C.R. CHAUDHARY): (a) Yes, Sir. The Foreign Investment Promotion Board
(FIPB) has been phased out vide decision dated 24.5.2017.

(b) Yes, Sir. After abolition of the FIPB, the FDI applications requiring Government
approval are processed by the concerned sectoral Ministries/ Departments.

(¢) No, Sir. The Standard Operating Procedure (SOP) for processing FDI
proposals has already been formulated and issued on 29.6.2017 by Department of
Industrial Policy and Promotion, Ministry of Commerce and Industry, which is available

on 'fifp.gov.in' portal.
Special package for industrial development in Chhattisgarh

$1296. DR. BHUSHAN LAL JANGDE: Will the Minister of COMMERCE AND
INDUSTRY be pleased to state:

(a) whether inland transportation grants can be given to Chhattisgarh so that
industries may get a new character; and

(b) whether administrative cooperation can be extended to Chhattisgarh to
encourage the immense possibilities of industrial development by giving special package
to the State?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI C.R. CHAUDHARY): (a) and (b) Sir, Ministry of Commerce and Industry does
not have any scheme to provide inland transportation grant. Further, the Department
of Industrial Policy and Promotion (DIPP) under this Ministry provides package of
incentives to special category States of J&K, Himachal Pradesh and Uttarakhand; the
State of Chhattisgarh does not fall under this category.

FTA with European Union to boost garment exports

1297. SHRIMATI KANIMOZHTI: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(@) whether Government is considering signing Free Trade Agreement (FTA)

TOriginal notice of the question was received in Hindi.



